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chased from abroad unless it iz inevi-
table. For the futurs requirements as
well, every effort is being made %
develop indigencus cx; for the
manufacture of storeg at present im-
ported from abroad.

International Convention for the Preo-
vention of Poilution of Sea by O}

Sbhri D. C. Sharma:
1287. . 8hri Raghunath Siagh:
Sardar Igbal Singh:

Will the Minister of Transport and
Communicationg be pleased to refer
to the reply given to Starred Ques.
tiom No. 1178 on the 26th August,
1957 and state whether India has
since accepted the International Con-
vention for the Prevention of Pollu-
tion of the Sea by Oil, which was
drafted at the International Confer-
ence held in london on the 1ith
May, 19547

The Minister of Transport and Com-
munications (Shri Lal Bahadur
Shastri): No. Govermment have not
yet taken a decision in the matter.

Revision of Fares in D.T.5. Buses

* 1288, Shri D. C. Sharma: Will the
Minister of Transport and Commu-
nieations be pleased to refer to the
reply given to Starred Question No.
1295 on the 2pth August, 1957 and
state:

(a) whether any decision with re-
gard to the revision of rate of fare for
children between 3 and 12 years of age
by the Delhi Transport Service has
sinee been taken; and

(b) it not, the remsons for the
delay?

The Miaisier of Transport and Com.
munieation (Shri Lal Bahadur Bhas-
trl): (a) and {(b). The Delhi Road
Transport Authority has recently deci-
ded to make a general reduction in the
Delti Transport Service fares. It is
estimated that this reduction will' re-
duce the Authority income by sbout
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Bhakra Nangal during 1958-57?

The Minister of Traosport and Com-
municationg (Shri ..Lal . .Bahadwr
Shastri): 452 foreign tourists.

Class IV Rallway Employecs

Shri D. C. Sharma:
1240 Shri T. B Vitial Rao:
"} Shrimati Parvathi Krishnam:
Shri Thimmiah:

Will the Minister of Raflways be
pleased to refer to the reply given
to Starred Question No. 1280 on the
29th August, 1957 and state:

(a) the names of the Members of
the Committee appointed to review
the channelg of promotion to Class IV
RaHlway Employees;

(b) whether it is a fact that this
Committee has refused to receive
representationg from certain Railway
Trade Unions on the ground of non-
recognition;

(c) i so, whether any complaint
has been received by Gevernment in
this regard; and

(d) it so, the action taken in the
matter?

The Deputy Minister of Rallways
(Stirt Shihmawad Kham): (a) 1. Shri
G. D. Tepase—Chatrman.





